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Rise in Trade with East Europe 

1394. SHRr B. S. BllAURA: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether there is a big rise in 
trade with East Europe; 

(b) if so, the broad features thereof; 
and 

(c) the particulars of items export-
ed to each of the east European coun-
tries? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SImI 
A. C. GEORGE): (a) to (c). kulia's 
trade with East European countries 
has registered steady expansion over 
the last 10 years. The total trade 
turnover between India and these 
countries has increased from a level 
of about Rs. 302 crores P.l 1963 to 
about Rs. 700 crores in 1973. Trade 
with each of these countries is con-
ducted on the basis 'Of annual trade 
plans which are prepared within the 
framework of long-term Trade and 
PaymeLlts Agreements with them. 
All pa7JDeDts are made in non-con-
vertible Indian rupees and trade is 
bilateral and balanced. The pattern 
of trade is, more or less, the same 
with each of these countries. Prin-
cipal items of our im~rt are: ferti-
lizers, steel and steel products, non-
ferrous metals, industrml raw mate-
rials like sulphur, asbestes, etc., 
petroleum products, chemicals ma-
chinery and eqUipmer.lts, etc. Prin-
ciPal items of our export to these 
countries are: oil cakes, jute, leather, 

cotton textiles, tobacco, cashew 
kernels, tea, coffee, spices, various 
machinery items, machine tools, foot-
wear, drugs and pharmaceuticals, 
processed mica, etc. 

1395. SHRI G. Y. KRISHNAN: Will 
the Minister of TOURISM AND CIVn. 
AVIATION be pleased to state: 

(a) whether India and Malaysia 
have agreed to operate new air aerA-
ces between the two countrieG; and 

(b) if so, the broad outlin~ 
thereof? 

THE MINISTER OF TOURISM 
AND CIVIL AVIATION (SHRI RAJ 
BAHADUR) : (a) and (b). An Air 
Services Agreement was signed with 
Malaysia on 22nd May, 1974, which 
pravides that the designated air-
lines of India and Malaysia may each 
operate up to .tWo serviCIII a week 
with aircraft of their ~ _ the 
routes specified in the ~ to the 
~eement. Praentiy, Air .. India 
operates one IIi!rvice throutII. Kuala 
Lumpur and the Malaysian Airlines 
System operates one service a week to 
Madras. 

Non.AvaUabta,. III Baw Mat.eriala ,. 
Leather pul"'" 

1396. SHRI G. Y. KRISHNAN: 
SImI C. K. JAFFER 

SHARIEF: 

Will the Minister of COMMERCB 
be pleased to state: 

(a) whether non..availability 01 
raw materials is a hinderance to the 
finished leather industry; 
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(b) whether Government are satla-
fled with the performance in tile 
matter of export of leather; and 

(c) if not. the efforts GoverD2llellt 
have made in this regard to imIll'Oft 
this industry? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE ·(SHRI 
A. C. GEORGE): (a) No. Sir. As 
the Government have banned the ex-
port of raw hides ar.l skins and also 
brought the ElKPOrt of semi-processed 
hides and skins under quota restric-
tion with effect from 1st August. 1973. 
avanability of raw materials to the 
finished leather industry will oot be 
any constraint. 

(b) While the volume of export of 
semi-processed hides and skins is sat-
isfactory. export of finishEid leather 
has not increased adequately. 

(c) Government nave taken Ii num-
ber of steps to improve the industry. 
The holders of licence for produciDg 
semi-processed hides and skins have 
been perrnittQ;l to switch over to the 
production of finished leather auto-
matically without amendment or a 
fresh licence. A list of machlnes has 
been notified after clearance by the 
D.G.T.D .• so that producers can easily 
obtain import licences. An intEilsive 
programme exclusively for the leather 
industry has been conducted by the 
National Small Industries Corporation. 
Government are also actively con-
sidering other steps. 
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